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 Title:  Introduction  of  the  Children  Belonging  to  the  Scheduled  Castes  and  the  Scheduled  Tribes  (Reservation  and  Compulsory  Display  of  Seats  by
 Educational  Institutions)  Bill,  2015.

 oft  सदाशिव लोखंडे  (शिर्डी)  :  सभापति  महोदय,  मैं  पूछताछ  करता  हूँ  कि  शैक्षणिक  संस्थाओं  में  प्रवेश  के  लिए  अनुसूचित  जातियों  तथा  अनुसूचित  जनजातियों  के  बालकों  को  आरक्षण  पुदीन  करने
 तथा  सीटों  का  अनिवार्य  संपूदर्शन  करने  और  उससे  संबंधित  विषयों  का  उपबंध  करने  वालें  विधेयक  को  पुरःस्थापित  करने  की  अनुमति  ठी  जाए,
 HON.  CHAIRPERSON:  The  question  is:

 "That  leave  be  granted  to  introduce  a  Bill  to  provide  for  reservation  and  compulsory  display  of  seats  for  the  children  belonging  to  the
 Scheduled  Castes  and  the  Scheduled  Tribes  for  admission  in  educational  institutions  and  for  matters  connected  therewith."

 The  motion  was  adopted.

 थी  सदाशिव  लोखंडे  :  सभापति  महोदय,  मैं  विधेयक  पुरःस्थापित  करता  ह,


